
     
 

 

 
     

    
     

      

   

       
     

    
    

    

    

            

           

          

        

          

          

          

          



THE NATIONAL COMPANY LAW TRIBUNAL, MUMBAI BENCH

l\lA l.l0/2017

lN cP 7r6lt&a/i\cLT/t\tAH/2017

Board of lndia for its confirmation within 10 days of receipt of the name of

the proposed Resolution Professional, thereby this Adjudicating Authority

is able to appoint Mr. Charudutt Marathe as IRP after confirmation bv the

Boarcl

2. Accordingly, this MA,140/2017 is hereby disposed of.

3. List this matter on 2.11.2017.

V. NALLASENAPATHY
Member (Technical)

M. K. SHRAWA]
N4ember (Judicial)
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